
 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON ENERGY 

 
डा. सुधांशु ितर्वेदी (उǄर Ģदेश): महोदय, मȅ िवभाग-सबंिंधत ऊजार् सबंधंी ससंदीय Îथायी 
सिमित के िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित(अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता 
हंू:-  

(i) Thirty-Ninth Report on Action-taken by the Government on the 
Observations/Recommendations contained in the Thirty-Fourth Report of the 
Committee (Seventeenth Lok Sabha) on Demands for Grants (2023-24) of 
the Ministry of New and Renewable Energy;  

(ii) Fortieth Report on Action-taken by the Government on the Observations/ 
Recommendations contained in the Thirty-Fifth Report (Seventeenth Lok 
Sabha) of the Committee on Demands for Grants (2023-24) of the Ministry of 
Power; and 

(iii) Forty-First Report on Bio-Energy and Waste to Energy-Recovery of Energy 
from Urban, Industrial and Agricultural Wastes/Residues and role of Urban 
Local Bodies in Energy Management. 

…(Interruptions)… 

 
 

STATEMENTS BY MINISTERS 
 

Status of implementation of recommendations contained in the 18th Report of the 
Department-related Parliamentary Standing Committee on Housing and Urban Affairs  
 
THE MINISTER OF PETROLEUM AND NATURAL GAS; AND THE MINISTER OF 
HOUSING AND URBAN AFFAIRS (SHRI HARDEEP SINGH PURI): Sir, I lay the 
Statement regarding status of implementation of recommendations contained in the 
18th Report of the Department-related Parliamentary Standing Committee on Housing 
and Urban Affairs on Demands for Grants 2023-24 of the Ministry of Housing and 
Urban Affairs. 

...(Interruptions)... 
 

Status of implementation of recommendations contained in the 20th Report of the 
Department-related Parliamentary Standing Committee on Water Resources 

 
THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS; AND THE 
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MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (SHRI BISHWESWAR 
TUDU): Sir, I lay the Statement regarding status of implementation of 
recommendations contained in the 20th Report of the Department-related 
Parliamentary Standing Committee on Water Resources on Demands for Grants of 
the Department of Water Resources, River Development and Ganga Rejuvenation, 
Ministry of Jal Shakti, for the year 2023-24. 

...(Interruptions)... 

 
 

OBSERVATION BY THE CHAIR 
 

MR. CHAIRMAN: Hon. Members, I have to make a very important announcement. 
...(Interruptions)...  You take your seat.  I have to make a very important 
announcement. ...(Interruptions)... Take your seat. ...(Interruptions)...  
 
SHRI TIRUCHI SIVA (Tamil Nadu): Sir, my notice under Rule 267... 
...(Interruptions).. 
 
MR. CHAIRMAN: I am coming to that. There is an important announcement.  
...(Interruptions)... Take your seat. ...(Interruptions)... Mr. Saket Gokhale, it will 
take you a while to come in the front row. ...(Interruptions)... No. 
...(Interruptions)... Go to your seat. ...(Interruptions)... I will not ... 
...(Interruptions)... Nothing is going on record. ...(Interruptions)... Okay; you don’t 
want to listen to it. I can’t help it. ...(Interruptions)... I can’t help it. 
...(Interruptions)... 
              Hon. Members, let me first put on record that Members of this House are 
very enormously talented.  I have said it at all fora, nationally and globally.  When I 
look around, we have former Prime Ministers here.  We have highest civilian awardees 
here.  We have experienced people on this side; Digvijaya Singhji being one of them. 
We have on this side, Rajnathji. They are people whom the nation looks up to.  I, 
therefore, made a very fervent plea that in this House we have to exemplify our 
conduct, which sends a very good message outside. ...(Interruptions)... One 
minute. ...(Interruptions)...  
 
SHRI SAKET GOKHALE (West Bengal): Sir, the Home Minister.... 
...(Interruptions)... 
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